IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH:

AT HYDERABAD
I

C.,A.Ne,1042 OF 1965, 1Date of Order:25-3=-1998,

Between: ‘
| _ S —
A.B.Reddy. ‘ .. Applicant
and

1. Captain @emmanding Officer, J
INS Circars, Naval Base Pest,
Visakhapatnam-“30 014,

2., The Commanding Officer.
INS Calinga, Chappala Uppada,
Bheemunipatnam,

3, Flag Officer, C@mmanding-in-Chief,
Eastern Naval Command,
Naval Base, Visakhapatn

!... .. Respondents

r.K.Bhaskara Rae

COUNSEL FOR THE APPLICANT :: ?r .S.Kishore
COUNSEL FOR THE RESPONDENTS: rTz

CORAM:

THE HON'BLE SRI R.RAI\*GARAJM,MEI,LBER(ADMN)

AND |

THE HON'BLE SRI B,S.JAI PARAMESHWAR,MEMEER (ZUDL)

L1

: ORDER

ORAL ORDER(PER HONM'BLE SRI R.RA;NGARAJAN,MEMBER(ADMN) )

Heard Mr.S. Kish@re, lewrned Counsel for the

Appllcant and Mr. K Bhaskara Ram, learned Counsel feor

the Respondents.
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2. This ©,A., is filed te set aside the Freceedings

of 5-4-1S95, vide Ne,269/ABR, whereby the applicant was

placed under susperisien and fer a further declaratien

that it is issued without jurisdictien. Hence arbitrary,

illegal and vielative eof Fundamental Principles ef Natural

Justice, ;
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3. ,é;-en the C,A. £s taken up f@L hearing, the learned
Coun?q@ for the Applicant submit%ed that this C.A, has
becééjjinfructu@us.
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‘n view of the abeve, the OTA.has—beenme infructucus.
J
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( B! 5iFAT PARAMESHWAR )

( R.,RANGARAJAN )
MEMBER (A)

Dated:this the 25th Hay of March, 19986
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Dictated in the Open Court
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Copy to:

Te

2.

3.

4,

D

6.

Captain Commandlna Ufficer INS Circars,
Nayal Base Post, 1aa<hapa nam,

The Commanding OPficer,INS Calinga, Chappala Uppada,
Bheemunipatnam,

Ed2u.0f%hasas Eonnanding, & EDdsl
Uisakhapa;nam.

One copy to Mr.S.Kishore,Advocs te,CAT,Hyderabad.,
One copy to Mr.K,BhaskaraRao,Addl.CGSC,CAT,Hyderabad,
One copy to M.R)A),CAT,Hydsrabad,

One duplica8te copy.
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YYPED BY CHECKED BY
COMPARED 8Y APPROVED BY

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERA 33D BENCH HYDERABAD

" THE HON'SLE SHRI R.AANGARAJAN : M(A)
b ¢
’ ) \
* AND
I - \
THE HON'BLE SHRT B.S.JAI PAHAM%J§UAR :
' ' M o(3d)

i

: W,/ /
paren: 252 t/(‘t,g

- QRBERAILDGMENT

MeAR-A /T PTROT™

0.1 ‘/O ? 2/%

CROMITTED AND INTLRIM D IRECTIONS

ISSUED

ALLOJED
DISPOSED OF WITHNDIRECTIGONS

DISMISSED
DISMISSED AS \UI THDRAUN
DISMISSED FOR\JEFAULT
DRDERED/REJECTHED

NO ORDER AS TO

CYLKR

- 6 APR 1998
faTare Hads
HW#5. ABAD BEN'§






